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SLP(C)No. 80 OF 2001

| TEM No. 201 Court No. 12 SECTION | X
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No.80/2001
(From the judgenent and order dated 09/08/2000 in WP 6107/99
of The HI GH COURT OF BQOVBAY)
EKNATH SH VRAM KOTHAVALE Petitioner (s)
VERSUS
VI TTHAL SHI VA R GOSAVI & ORS. Respondent (s)
(Wth prayer for interimrelief)

( Wth Appln(s). for exenption fromfiling OT. )
( For Final Disposal )

Date : 15/11/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE SH VARAJ V. PATIL
HON BLE MR, JUSTI CE ARUN KUNVAR

For Petitioner (s)
M. A S. Bhasne, Adv.

For Respondent (s)
M. Udai Unesh Lalit, Adv.

UPON hearing counsel the Court nmade the foll ow ng

ORDER
.......... e [ I I PN
SP2
Heard |learned counsel for the parties for fifteen
m nut es.
The appeal is allowed in terns of the signed order.
. SP1
(R K. Dhawan) (Shel l'y Sengupt a)
Court Master Court Master

(Signed order is placed on the file)



